
1837 P. M. II. Comm. PHALGUNA .. 188'1 (SAKA) 

13Ut November, 18611 under 
lub-.ection (7) of .... tion 511 
01 the Mines Act, 1862. 
[Placed in LibTA.". See No. 
LT-5535/661. 

(2) A cppy 01 Ute Dock Worken 
(Reeulation of Employment) 
Amendment Rulea, 1966 pub-
ilBhed in NoWication No. S.O. 
388 in Gazette of India dated 
the 5th February, 1866 under 
lub-aection (3) of aection 8 
of the Dock Workers (Re"u-
lation of Employment) Act, 
1948. [Placed in LibTlZTII. 
See No. LT-5538/681. 

(8) A copy of Notification No. 
S.R.O. 289/611 published In 
Kerala Gazette dated the 20th 
.July, 18611 makin" certain 
amendment to the Kerala In-
dUitrial Establillpnents 
(National and Festival Holi-
days) Rules, 1959 under lub-
I\!Ct.ion (3) of section i2 of 
the Kerala IndUitrial Estab-
lishments (National and Fea-
tlval Holida;ya) Act, 1858 read 
with clause (C) (iv) of the 
Proclamation dated the 24th 
March, i865, issued by the 
Vice-President, dllcharciD& 
the functions ·01 Ute President, 
in relatlo~ to the State of 
Kerala. [PZ4ced in LlbTIJ.". 
See No. LT-5537/66]. 

U.lt lara. 

COJoU4IT1'EE ON ~ ATE MEM-
BERS' BILLS AND RESOLUTIONS 

lZ.16 bra. 

STATEMENT HE: SITUATION ON 
INDIA-PAKISTAN BORDER 

The Minister of Defence (Shrl Y. 
~. CbavaD): Sir, Bince a iar"e num-
ber of questions continue to be asked 
about the situation on the India-
Pakistan border, I have fell it appro-
priate to make a "eneral statement 
wltich will give a full picture. Inso-
far aa the Defence Ministry il con-
cerned, the Taahkent Aareement had 
provisions relatine 10-

(1) Ute withdrawal of all armed 
per .• onnei of two countrlea not 
later than 25th February, 
i860, . to the positions they 
held prior '10 11th Auauat, 
i865 .... 

Mr. Speak.r: How lOll« Is It? 

Sbrl Y. B. CUVRIl: It is 41 paces. 

Mr. Speaker: Then, It milht be 
laid 011 the Table of the Housa. 

SUi Y. B. Cbavaa: I be" to lay 
the statement on Ute Table Of the 
House. 

[Placed In LibTIJ.". S •• No. LT-8I38/ 
116]. 

Some hOll. Members 

Dr. L .... IllqilYl (.Jodhpur): W. 
would like to bave _ c:larilIca-
tions. 

Slui N. Sreelwltaa «'lair (QulIon): 
We ""RIlt.ome clarl&atioaa .••••• 
(Interrupti .... ). 

Mr. Speaker: After it haa been 
circulated and the Members have 
read It I will provide lOme opportu-
aity to Utem. 

81ui ~ au (Shl-
mop): Sir, J bel( to pruent the 
Seventh-ei&ht Report Of the Com-
mittee 011 Private Member.' BW. and 
BeIolutioni. 

Sbri Nath Pal (Rajapur): I have 
read it and I am ready with the ques-
lions .... (I"trn-upllion, J went to the 
Notice Ofll .. and .,t it. 

IIr. Speaker: If the copies were 
placed in the Nolie. 0lIIce and the 

Kemben have lOt them, tben I .... 




